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11 \BOUR WELFAREF COMMITEE

*489. SHRI PITAMBER DAS :
SHRI J. P. YADAV:
SHRI PREM MANOHAR :
SHRI RATTAN LAL JAIN :
DR. BHAI MAHAVIR :

Will the Minister of LABOUR AND

REHABILITATION be pleased to
state :

(a) whether the report of the Labour
Welfare Commijttee has been received ;

(®) if so, what are its main recom-
mendation» ; and

(c} what has been the reaction of
Government (o these Tecommenda-
tions?]
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H{THE MINISTER OF STATE IN
THE MINISTRY OF LABOUR, EM-
PLOYMENT AND REHABILITA-
TION (SHRI BHAGWAT JHA
AZAD) : (1) No.

(b) and (c) Do not dtise.}

1l 1 English translation.

[ RAJYA SABHA ]

10 Questions 3756

PROJECTIION OF PARTY-POLITICAL VIEWS
THROUGH A.LR.

"490. SHR1 A. D. MANI:
SARDAR RAM SINGH:

Will the Minister of INFORMA-
TION AND BROADCASTING AND
COMMUNICATIONS be pleased to
state :

(a) whether any agreement has been
reached between the Government and
political parties regarding the use of
the All India Radio for the projection
of Party-political points of view on
the eve of the general elections or mid-
term election ; and

(b) whether any suggestions have
been made by the State Governments
on the subject?

THE MINISTER OF STATE IN
THE MINISTRY OF INFORMATION
AND BROADCASTING AND IN
THE DEPARTMENT OF COMMU-
NICATIONS (SHRI 1. K. GUJRAL):
(a) and (b) No, Sir.

STAMPS N MEMORY OF
L.AKSMINATH BERBARNA

PostAL
SAHITYARATHI

1233, SHRI SRIMAN PRAFULLA
GOSWAMI : Will the Minister of IN-
FORMATION AND BROADCAST-
ING AND COMMUNICATIONS be
pleased to state:

(a) the total number of postal stamps
issued in commemoration of Sahityara-
thi Laksminath Berbarna ot Assam ;

(b) whether it 15 a fact that most
ot the post offices in the interior of
Assam did not receive the said stamps;

(¢) if so. whether Government receiv-
ed any complaints to that effect; and

(d) what action has been taken by
Covernment to supply these stamps to
all the post offices in Assam?

THE MINISTER OF STATE IN
THE MINISTRY QF INFORMATION
AND BROADCASTING AND 1IN
THE DEPARTMENT OF COMMU-
NICATIONS (PROF. SHER SINGH):
(a) Twenty lakh copies of the com-
memorative stamp in honour of the
Late Shri Lakshminath Bezbaruah were
issued on 5-10-1968.

(b) Yes.
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©) Yes.

_(d) Commemorative stamps as  dis-
tinguished from the regular definitive
series of stamps are printed only in
limited quantities, Their distribution
1s_therefore, limited to selected post
offices and Philatelic Bureaux. Though
ordinarily such stamps were to be sold
only at the Philatelic Bureau at Shillong,
an exceptional procedure was followed
in the case of the Bezbaruah stamp
which was authorised for issue at all
Head Post Offices in Assam. If all
post offices even in the Assam Circle
alone were to hold the stamps a very
large quantity would have had to be
printed. Interested parties could how-
ever get such commemoratives from
the Philatelic Bureaux.

However to facilitate the purchase of
such stamps, orders have since been
issied to authorise all Head Post Offi-
ces to sell the stamps The number
of such stamps printed has also been
increased to 30 lakhs copies.
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T[BONUS PAID TO WORKERS IN MOHAN

NAGAR BREWERIES IN (GHAZIABAD

1234, SHRI SURAJ PRASAD : Will
the Minister ot LABOUR AND REHA-
BILITATION be pleased to stafe:

(a) the amount of profits carned by
\Mohan Nagar Brewesies Ltd ., Ghazia-
bad during each ot the last three years
and what percen’age of 1t was paid as
bonus to the workers: and

[ 14 MARCH 1969 ]

to Questions 3758

(b) whether it is a fact that these
workers have not been paid bonus
according to the recommendations of
the Wage Board of Delhi Cloth Mills
and if so, what are the reasons there-
tor?]
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+[THE MINISTER OF STATE IN
THE MINISTRY OF LABOUR, EM-
PLOYMENT AND REHABILITA-
TION (SHRI BHAGWAT JHA
AZAD): (a) The information is not
avatlable. The Government of Uttar
Pradesh 15 the ‘“appropriate Govern-
ment” in respect of this establishment
under the Payment of Bonus Act, 1965.

(b) There has been no Wage Board
of Delhi Cloth Mills; the question,
therefore, does not arise.]
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tl 1 English translation.



